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    F.No.2/3/2015/Admn-CIC                                                   Dated: April 13, 2015 
 

OFFICE ORDER 
 

Consequent upon engagement of Shri Dinesh Kumar as Consultant on 

Contract basis for a period of six months w.e.f. 1.4.2015 to 30.09.2015 vide 

Office Order of even number dated March 24, 2015, Shri Dinesh Kumar has 

reported for taking up assignment in the Commission on the forenoon of 1
st
 

April, 2015. 

 

 

2. He is posted in the CR Section with the direction to report to Deputy 

Registrar to IC (BS) for a week and thereafter to CR Section until further 

orders. 

 

3. This issued with the approval of Secretary, CIC. 

 

-sd-      

(Sushil Kumar) 

Deputy Secretary (Admn.)  
Copy to:- 

 

1. Shri Dinesh Kumar, Consultant 

2. PS to IC (BS) 

3. PS to Secretary/JS(Admn)/JS(Law)JS(MoRe)/Registrar(Consultant) 

4. All  Dy. Secretries/Designated Officers 

5. DDO (CIC)/Cash Section/Financial Consultant/ RTI Cell/CR 

Section/Library/Dak Section. 

6. PAO, CAT, First Floor, AGCR Building, IP Estate, New Delhi. 

7. Sh. Rakesh Malik, Scientist (E), NIC Section for uploading on the CIC 

website. 

8. Guard file. 
 


